Name of the corporate debtor:

Annexure—8

List of operational creditors (Other than Workmen and Employees and Government Dues)

Shri Paramsukh Edible Foods Private Limited; Date of commencement of CIRP: 11.09.2025; List of creditors as on: 08.10.2025

(Amount in X crores)

SL Name of Identifica- | Details of claim Details of claim admitted Amount of | Amount | Amount| Amount of | Remarks, if
No. creditor tion No. reccived contingent | ofany | ofclaim | claim under any
Date of | Amount | Amount | Nature | Amount Amount |Whether| % of voting] claim mutual not verification
receipt | claimed |of claim| of claim | covered by | covered by | related | sharein dues, | admitted
admitted security | guarantee | party? CoC that may
interest be set-off
1 [Rakesh Kumar Goyal |AJYPG4276H |15.09.2025 1.43 1.43 ocC - - - < = * = o
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Mohini Food Products
2 |AsstComm CGST & |CEX/BPL/225/P5.09.2025 0.02 0.02 oC - 2 5 z = & = =
[Central Excise, 2023-24
Division-1. Gwalior,
Madhva Paradesh
3 [The Commissioner,  NA 07.09.2025 | 4.73 473 oC - - - - - - - -
ICGST
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[Udaipur
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